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Betuween:
Sri fA.Jayachandra Sabu

And

1. Sri Sheik Bandari, Supdt. of Paost offices,
Hanumakonda Oivision, Hanumakonda, Warangal District.

(¥

IN THE CENTAAL ADMINISTRATIVE TRISUWAL HYDERABAD BEWCH HYDERABAD

T f.P.f10.397/98 in 0.A.M0.729/97
Ot. of Order: 26.6.98

veoApplicant,

2. Sri R.S.Nataraje Murthy, Postmaster General,

Hyderabad Region Abids, Hyderabhad.
' ;.}Responﬁents;

Counsel for the Applicant‘ . er;Krishna DeQan i
Cansel Por the Respondents : Hr.N.V.Raghava Reddy
CORAM:
THE|HON'BLE SHRI R.IANGARAJAN : MEMBER (A)
THE|HON'BLE §HRI B.S5.JAI PARAMESHWAR : MEMBER (3J)
tHe| TRIBURAL NADE THE FULLUUiNG'DRDER: L

None ?or the appllcant Sr1 W.Satyanarayana for Shri Raghava R

Reddy for the- raspondents.

Interim suspension have Beeq ordered by the Hon'ble High Court

of ALP, vide W.P.N0.9383/98 in WP NO.7688/98 dt. 24.3.98,

To

.« .
In visw.of &he above C.Pf.is8.closed.

r

e

DERUTY REGISTRRR

1. [ghaik Bandari, Supdt. of Post Offices, Hanumakonda Division,

Hanumakonda, Warangal Oistrict.
2. 5ri R.S. NataraJa furthy, Postmaster General Hyderabad Region,

Abids, Hyderabad.
3. |[One copy to Mr.Krishna Devan,Advogate,CAT, Hyderabad.

4, [One copy to Mr.N.V.Raghava Reddy,Addl Cese, AT,Hyderabad.
5. {One duplicate copy. :




